No.15/20/2018-Coord(FM)
HRT PR
Government of India
[ERSKIEIE
Ministry of Finance

3T & fgsreT

Department of Economic Affairs
North Block, New Delhi-110001,
Dated the 14th August, 2018.
ORDER
Consequent upon the retirement of Shri J.P.Devadhar, Presiding Officer, Dr.
C.K.G.Nair, Member, Securities Appellate Tribunal is hereby designated as ‘Head of

Department’ of Securities Appellate Tribunal with immediate effect.

Dr. C.K.G.Nair, Member, Securities Appellate Tribunal will designate a suitable
Officer from amongst the Gazetted Officers in SAT as ‘Head of Office’.

(Jithesh John)
Director (RE)

Securities Appellate Tribunal,
Earnest House, Nariman Point,
Mumbai.

Copy to:
1. Dr.C.K.G. Nair, Member, Securities Appellate Tribunal, Mumbai.
2. Pay and Accounts Office, I.G.Mint, Mumbai.



